Customs, Service Tax & Anti Dumping Branch

DISPATCH STATEMENT

FROM 12.01.2026 TO 20.02.2026

S. | APPEAL NO. FINAL ORDER NO/MISC | DATE OF ORDER DATE ON
No. ORDER NO RECEIVED FROM THE | WHICH
T PS TO HON'BLE ORDER SENT
PRESIDENT/MEMBERS | FOR
| DISPATCH
FINAL ORDER NO. T
1. | C/51319/2023 | £.0/50034/2026 | 15.01.2026 ~ 11501.2026
2. | ¢/sa6/2010 F.O/50057/2026 1 15.01.2026 15.01.2026
3, | C/51134/2025 F.O/50058/2026 | 1501.2026 | 1501.2026 |
4, | ¢/51320/2023 F.0/50061/2026 11501206 | 15.01.20%
5. | ¢/51321/2023 F.0/50062/2026 115.01.2026 15.01,2026
6. | C/54843/2023 | F.O/50063/2026 15.01.2026 15.01.2026
7. | ¢/s1525/2022 ~ [r.o/s0074/2026 02.02.2026 02.02.2026
8 | ¢/50709, F.0/50075-50080/2026 02.02.2026 02022026
|| 50728,50708,50710,50706,50707/2020 B
9. | C/50455/2024 F.0/50084/2026 03.02.2026 | 03.02.2026
| 10. | €/50433,51770, 51772, 50293/2024 | F.O/50086-50089/2026 | 29.01.2026 29.01.2026
11. | /51764, 50292, 50399, 51761/2024 F.0/50090-50003/2026 29.01.2026 29.01.2026
12. | /50436, 50437,50434/2024 F.0/50094-50096/2026 29.01.2026 29.01.2026
| 13. | €/50851, 50432, 50431, 50493, /2024 | F.0/50097-50100/2026 29.01.2026 | 29.01.2026
| 14 | /55021, 54927, 54928/2023 F.0/50101-50103/2026 29.01.2026 29.01 2026
' 15 [ C/55€21, 55005, 55622, 55623, 55007, | F.0/50104-50110/2026 28.01.2026 28.01,2026
55096, 55006/2023 ) A ‘
16 | (/55618/2023 F.0/50111/2026 28.01.2026 | 2801.2026
17 | /50321, 50491, 50225, 50492, 50227, | F.0/50112-50117/2026 | 28.01.2026 | 28.01.2026
50226/2021 ; ;
18 | C/s0374/2021 | F.0/50118/2026 | 28.01.2026 | 28.01.2026
19 | C/51156, 51054, 51154, 50907, F.0/50119-50123/2026 | 28.01.2026 28.01.2026
| 51029/2020 -
20 | /50971, 51069, 51019, 51070, F.0/50124-50128/2026 28.01.2026 28.01.2026
50970/2020
21 | €/55536, 55008, 55004/2023 F.0/50129-50131/2026 | 28.01.2026 28.01,2026
22 | €/55061, 55011, 55009, 55010/2023 F.0/50132-50135/2026 | 28.01.2026 128012026
|23 | ¢/51283/2023 F.0/50142/2026 ~l28012026 7 T 2go01.2000
24 | €/51752, 51807, 51745, 51746, /2025 | F.0/50149-50152/2026 | 04.02.2026 | 04.02.2026
25 | /50574 /2025 F.0/50159/2026 02.02.2026 02.02.2026
26 | c/199/2011 F.0/50160/2026 | 02.02.2026 02.02.2026
27 | C/260, 259, 261, 262,264, 263 /2011 F.0/50161-50166/2026 02.02.2026 02.02.2026
28 / 1113 /2022 F.0/50167/2026 03.02.2026 | 0302.2026
29 152/2025  F.0/50178/2026 | 03.02.2026 - 03.02 2026
30 C;SLSC)E/_2_9_2_£} | F.0/S50181/2026 03 02.2026 | 0302.2026
31 | /102, 72,73, 7072010 F.0/50192-50195/2026 ,7”703 02.2026 ) 03 02.2026
32 ﬁé?sswg /2023 F.0/50198/2026 3.02.2026 "03.02.2026
33| ¢/51304 /2023 o | F.O/50200/2026 _L_oa;oizo_za__ B 04.02._202(3
|34 [ c/50840 /2025 F.0/50201/2026 03.02.2025 | 03.02.2026
35 | /50059 /2025 F.0/50210/2026 | 09.02.2026 | 09.02.2026
36 | (/51246/2025 | F.O/s0211/2026 | 09.02.2026 | 09.02.2020
37 | /51488 /2025 F.0/50212/2026 09.02.2026 | 09.02 2026
38 | C/594, 598, 593, 597, 592, 599, F.0/50213-50219/2026 09.02.2026 09.02.2026
601,/2010 R B R
| 235 | ¢/55789/2023 F.0/50221/2026 | 09.02.2026 | 09.02 2026
40 | ¢/50647/2024 F.0/50222/2026 09.02.2026 09.02 2026
41 | C/50837/2024 F.0/50223/2026 | 09.02.2026 | 09.02 2026
42 | /55787, 55788/2023 | F.0/50224-50225/2026 | 09.02.2026 | 0902 2026



s

43 | €/51218/2025 FO/50259/2006 13022006 1 13.02 2026
44 | ¢/58381/2013 | F.0/50260/2026 13.02.2026 13.02.2026
45 | /58496, 58497/2013 F.0/50261-50262/2026 | 13.02.2026 ' 13.02.2026
|46 | C/58659/2013 F.0/50263/2026 13.02.2026 13.02.2026
|47 | €/58059/2013 F.0/50264/2026 13.02.2026 13.02.2026
48 | ¢/58373/2013 F.0/50265/2026 13.02.2026 13.02.2026
49 | ¢/58485/2013 F.0/50266/2026 13.02.2026 | 13.022026
|50 | ¢/51859/2024 F.0/50271/2026 18.02.2026 _ 18.02.20%
|51 | ¢/51028/2025 FO/50272/2026 '18022026 18022026
|52 | ¢/51596/2019 F.O/50274 50275/2026 | 18.02.2026 | 18.02.2026
53 | ¢/50356/2025 F.0/50277/2026 ©19.02.2026 19022026
54 | C/50970/2015 F.0/50279/2026 19.02.2026 ' 19.02.2026
55 | ¢/50765-50796/2015 F.0/50282-50283/2026 | 20.02.2026 | 20.02.2026
56 | ¢/50770/2015 F.0/50284/2026 20.02.2026 | 20.02.2026
L\
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| DEPUTY/ASSISTANT REGISTRAR

Upload in PDF format on the CESTAT website im‘mediately after signature of the Hon'ble members on the same
day for the parties and public at large thus all the interested parties and other information seekers under R.T.1. Act
may download there orders from CESTAT website.



